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Special funds Under Tribal Sub-Plan

2575. SHRI SHIBU SOREN : Will the Minister of TRIBAL AFFAIRS
be pleased to state :

(a) whether Government are allocating special funds under Tribal Sub-
plan to different States every year;

(b) if so, the details of the funds allocated to different States in the last
five years, State-wise and year-wise;

(c) whether certain State Governments could not utilize the said grant
in the last five years; and

(d) if so, the details thereof, State-wise and year-wise ?

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM) : (a)
Yes Sir,

(b) to (d) Details of funds released to different States and position of
utilization of funds by each State & UT during the last five years are given in
the Annexure (See Appendix 189, Annexure No. 66)

Report in Respect of Scheduled Areas

2576. SHRI H. K. JAVARE GOWDA : Will the Minister of TRIBAL
AFFAIRS be pleased to state :

(a) Whether it is a fact that in respect of the Scheduled Areas, the States
are required to send the Governor's report within six months of the closing of
the financial year;

(b) Whether there is up-to-date compliance thereof; and
(c) if not, what are the details thereof ?

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM (a) Yes
Sir,

(b) No Sir,

(c) The position, in respect of Governor's Reports, which are still pend-
Iing is as under :
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States Period for which the Governor's reports have
not been received.

Andhra Pradesh 1996-97 to 1998-99

Bihar 1992-93 to 1998-99
Gujarat 1998-99

Madhya Pradesh 1997-98 to 1998-99
Maharashtra 1998-99

Orissa 1997-98 and 1998-99
Rajasthan 1997-98 and 1998-99

Allocation Under Mega City Project to Hyderabad

2577. DR. Y. LAKSHMI PRASAD : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether Government have enhanced the allocation under the Mega
city project to Hyderabad

(b) if so, the details thereof ;, and

(c) by when would be additional allocation be released to the Andhra
Pradesh Government ?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRI BANDARU DATTATREYA) : (a) During the year
1999-2000, Hyderabad City's Central Share under the Mega City Scheme was
Rs. 15.66 crores. This amount has already been released to the Nodal Agency,
No additional allocation has been provided over and above the amount
mentioned above.

(b) and (c) In view of the reply at part (a), question does not arise.
Development of Express Ways Around Delhi

2578. SHRI NANA DESHMUKH : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) Whether an efficient and cost effective transport system is required
to decongest Delhi and promote regional development and transport bottle-
neck is the main reason for failure of NCR plan :

l66



